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(iv) Repairs Lingaraj temple, Bhubaneswar.

SHRIMATI JAYANTI PATNAIK
(Cuftack) @ The Lingaraj temple at
Bhubinzswar, Orissa, is an ancient monu-
ment and is a major tourist attraction in
the State. B2sides, it is symbolic of the
age old custom and tradition of Orissa.
The archiaeological survey of India has
taken over the maintecnence of this temple
as per an agreement with the Trust Board.
Unfortunately, Archaeological Survey has
been neglecting the maintenance work
under some plea or other. They do not
allow the temple authority to carry oul
any work inside the Complex. The temple
is visited by thousands of pilgrims and
tourists. The first and foremost require-
ment, therefore, is the maintenance of
cleanliness in the complex. Constant
increase in the number of pilgrims and
visitors has resulted in corresponding in-
cremse in the demand of Mahaprasad. But
as there is no dining space in the complex,
the pilgrims are compelled to eat the
Mnhaprasad in any vacant space inside
the complex making it dirty and unhy-
gienic. Most of the structures, particularly
Bhubaneswari temple, Dakshina Chara,
Gans=sh temple, Bhoga Mandap etc. have
not been maintained. The main temple,
of Lord Lingaraj and the temple of
Gpdd-=ss Parvari need immedinte repair.

In view of the above, I request the
Government of India to given permis-
sion to the temple management for the
construction of Anand Bazar for selling
and eating Mahaprasad. The repair works
should be started by the new Archaeo-
logical Circle, Bhubaneswar, without any
further delay.

(v) Providing more amenities to doctors in
rural arcas.
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(vi) Dovelopment of Pilibhit District of
Uttar Pradesh.
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(vii) Need to stop shifting of ISTRAC
unit of ISRO from Sriharikota to
Bangulore.

SHRI PUCHALAPALLI PENCHA-
LAIAH (Nellore) : Under Rule 377, 1
make the following statement :

The Government of India have
very recently decided to shift
ISTRAC Unit from Sriharikota
Space Centre to Bangalore. As it is
well-known, SHAR Centre is our
foremost Space Research Centre.
Sriharikota was chosen to launch
Rockets for carying on the space
research. In the very near future we
are proposing to launch satellites
also as a part of our ambitious space
programme. It i8 needless to say
that Sriharikota was chosen on the
basis of its merit and highly ideal
location for space research

But it is quite surprising how the
space Administration has taken a
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decision to shift ISRO Telemetry
Tracking and Commad network unit
from Sriharikota to Bangalore. In-
stead of strengthening the Telemetry,
Tracking and Commanding network
at the launching station, which is
an ideal location for the job, the
Space administration in its wisdom
has decided to shift it the Bangalore
where, already the congestion and
construction of many wings are
hampering the research work.

In addition, the proposed shifting
will put many of our scientists,
Engineers and employers in much
difficulty. The housing, educational
and medical facilites are too
inadequate.

Also, it will result in an additional
expenditure of Rs. 10 crores. The
country cannot aflord such a high
cxpenditure 1n the present tight
eeonomic situation.

Therefore, I request the Govern-
ment of India to immedialely stop
shifting ISTRAC wing from Sri-
harikota to Bangalore. Also, 1 urge
that all the units congerned “with
Space programme be located and
strengthened at Sriharikota.

(viii) Need for centeal intervention in the
propused indefinite strike by werker?
of H.E.C. Ranchi.

st T A1 qETg Fnt : Iqieay Ay,
1t afugeror faan (age€erto) 1) &
sfa®i A N ftg gz 89 7 grag glea
afas &9 oF @7a 919 af4341 § a3 &
anagaFal 9 argifra seafa fif (Need
Bascd Promotion Policy) & Iz§ gi&A
afafa § #3a1T ¥z A7 NACT  qifeay
(Data Line Promotion Policy) I FIF
AFErQ NgorgET WA o§ @N-2 dy
fa@) aYfaa A4 & €177 1-8-2 & & A7
qfaqf war (dtodleTo) 0¥ 15 sfeame
qFA AT WA (THoARTo ) 7 a9l



